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'P for Categorization of Passengers for COVID 19 coming from China, Democratic Republic of Korea,
.+ance Germany, Spain, Italy, Iran for Airport Screening

Categorisation for passengers coming from at Health Counters

Categorise the passengersinto A, B, C

Category A (High Risk) — A passenger with fever, cough, shortness of breath, with a history of travel to or residence
in a country/area or territory reporting local transmission of COVID-19 disease during the 14 days prior to symptom
onset.

OR

A patient with any acute respiratory illness AND having been in contact with a COVID19 case in the last 14 days prior
to onset of symptoms;

Action: - Segregated from other passengers and sent for Isolation

Category B (Moderate Risk) - A asymptomatic passenger coming from China, Democratic Republic of Korea, France
Germany, Spain, Italy, Iran and are elderly (above 60 years), Hypertensive, Diabetic, Asthmatic

Action: - To be shifted by State Government to a dedicated quarantine facility and monitored daily by State
Government for next 14 days. In case, they develop symptoms, they should be isolated.

Category C (Low Risk) — A asymptomatic passenger coming from any COVID 19 affected country including
passengers coming from China, Democratic Republic of Korea, France Germany, Spain, Italy, Iran.

< <
Action: - Kept under Home Quarantine and will be monitored by IDSP network for 14 days, if they develop
Fever/ Cough/ Difficulty in breathing within 14 days after return from any COVID 19 affected countries should
immediately call at National helpline (011-23978046) for further management.



Colleagues,

As you are aware, Secretary Civil Aviation had a VC this evening with all Airport Directors and APHOs
regarding the procedure to be followed at airports for isolating /quarantining PAX arriving from the
seven designated countries (viz, China, South Korea, Iran, France, Germany, Italy and Spain) either
through direct flights or via hubs like Dubai, Abu Dhabi etc.

As already intimated at the VC and with the approval of Health Secretary the following procedure is now
to be followed at the airports regarding isolating/ quarantining PAX:

i. All symptomatic PAX will be isolated and escorted to isolation facilities at the respective city;

i. All asymptomatic PAX will be sent to the quarantine facilities and no segregation between category B
and C will be done at the airport.

Ideally, all the PAX returning from the seven designated countries should be kept at the quarantine
facilities for at least 24 hours and during this period the State health teams should assess their risk
profile intensively and then take the decision as to who who will fall in category B and who will be in
category C. Thereafter, those falling under category C can be sent home for strictly following the home
quarantine procedure.

During the period of their stay at the quarantine facility everyone should be made aware of the
importance of quarantine under the present circumstances and the guidelines relating to home
quarantine.

Also, before allowing the category C individuals to go home, they should be linked with the IDSP so that
during the period of their home quarantine, they are in touch state surveillance team.

The above modified procedure will ensure that there is no chaos at the airport and no arguments
between airport/ health staff and the returning PAX regrading their categorisation. Also, the state
Health teams will be able to undertake risk profiling without facing any pressures. Further, during their
stay at the quarantine facility, the returning PAX would understand the importance of quarantine for
their and other’s well being.

Itis also emphasised that present system of State Governments taking the responsibility of escorting
and transporting the PAX to the isolation/ quarantine facilities will continue.

The above procedure should be followed strictly by all concerned immediately.

Thanks and warm regards,

Alok Saxena



Issued on 16-03-2020

Government of India Ministry of Health & FW

Additional Travel Advisory for Novel Coronavirus Disease (COVID-19)

In continuation of the travel advisory issued on 11t March 2020, the following additional advisory
is issued:

(i)  Expanding compulsory quarantine for a minimum period of 14 days for passengers
coming from/transiting through UAE, Qatar, Oman, and Kuwait. This will come into
effect from 1200 GMT on 18th March 2020 at the port of first departure.

(ii) Travel of passengers from member countries of the European Union, the European
Free Trade Association, Turkey and United Kingdom to India is prohibited with effect
from 18™ March 2020. No airline shall board a passenger from these nations to India -
with effect from 1200 GMT on 18th March 2020. The airline shall enforce this at the
port of initial departure.

(iii)  Both these instructions are temporary measures and shall be in force till 31st March

2020 and will be reviewed subsequently.



